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mittees may also be set up in 
all States, Union Terri-
tories-----\

So, I do not know wherefrom the 
hon. Member got that impression.

SHRI S. M. BANERJEE: Let him 
read out the whole thing.

MR. SPEAKER: Before going to the 
short notice question, I would like to 
say one thing. Yesterday, I had said 
that Shri Samar Guha and the Educa-
tion Minister had agreed to some-
thing. There is nothing wrong in that.
I want that there should be agreement 
between the Minister and hon. Mem-
bers. My work would become easy if 
that type of agreement is there. There-
fore, there is nothing wrong in that. 
If a short notice question can be put 
and the hon. Minister agrees to answer 
it, that would be a very good thing. 
There is nothing wrong in that.

Today also, there is a short notice 
question in the name of Shri Samar 
Guha. Let him put it now.

SHORT NOTICE QUESTION

“ Gherao” in Jadavpur University

S.N.Q. 17. SHRI SAMAR GUHA: 
Will the Minister of EDUCATION be 
pleased to state:

(a) whether it is a fact that recent-
ly the Vice-Chancellor, Registrar and 
50 Members of the teaching staff of 
Jadavpur University were “gheraoed” 
by the students for over a whole day 
and night;

(b) if so, the reasons therefor; and

(c) the steps taken by Government 
to ensure honour, dignity and security 
of the University teachers of the said 
University in particular and of the 
Other Universities in general; and

(d) whether Government have any 
plan to improve the teacher-student 
relations with a view to tackle the

problems of students’ discipline in 
Universities and other educational ins-
titutions?

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) A  section 
of students of Jadavpur University 
“ gheraoed” the Vice-Chancellor, some 
teachers and members of the Govern-
ing Body on March 19 upto 11-30 
p.m. Again on the 30th March, 1968, 
the Vice-Chancellor, with 46 teachers, 
officers and office staff, was confined 1o 
the Committee Room from 5-30 p.m. on 
that day to 3 P.M. on the following 
day,

(b) The students of the Faculty of 
Engineering and Technology demand-
ed the postponement of University 
examinations from 10th April to 29th 
April, 1968.

(c) The matter primarily concerns 
the State Governments.

(d) The Education Commission 
has, in its report, recommended setting 
up of Joint Committees of staff and 
students for discussion of common 
problems and difficulties. It has also 
recommended that efforts may be 
made to remove educational deficien-
cies that contribute to students un-
rest and the setting up of an ade-
quate consultative and administrative 
machinery to prevent the occurrence 
of acts of indiscipline. The recom-
mendations of the Education Commis-
sion have been forwarded to the State 
Governments and Universities for 
consideration and implementation to 
the extent considered feasible.

SHRI SAMAR GUHA: In view of
the fact that students’ strikes, de-
monstrations, gheraos and other forms 
of expressing grievances of the stu-
dents are almost plaguing the educa-
tional life of our country and also 
creating a lot of trouble for the pro-
gress, peace and dignity of our educa-
tional institutions, and keeping in 
view the recommendation made by the 
Education Commission, will the hon. 
Minister convene a national convention
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o f the representatives of the students’ 
unions of all the universities of India 
to evolve a code of conduct and discip-
line for the students to be observed in-
side their educational institutions and 
to implement this code of conduct to 
devise some sort of students’ court of 
honour so that they can themselves 
share the responsibility of enforcing 
the code of conduct that they will 
agree to?

DR. TRIGUNA SEN: We do not pro-
pose to convene any convention of this 
type. As a matter of fact, the UGC 
organises these meetings often.

SHRI SAMAR GUHA: In view of 
the telegram sent by the vice-chan-
cellor of the Jadavpur University to 
the Education Minister and also in 
view of a deputation on behalf of the 
teachers of schools, colleges and uni-
versities in West Bengal which recent-
ly waited upon the Prime Minister 
and also the Education Minister to 
ventilate their grievances about police 
atrocities in educational institutions 
in West Bengal, particularly in Uttar- 
para College where out of 26 profes-
sors, 16 professors were assaulted by 
the police, will the hon. Minister tell 
us the reaction of the Minister about 
police violation of the sanctity of edu-
cational institutions, and whether he 
has any scheme or plan to maintain 
the sanctity of educational institutions?

DR. TRIGUNA SEN: The views of 
the Education Ministry which we have 
communicated to all the institutions 
are as follows:

“We wish to stress that the res-
ponsibility for maintaining 
peace in the institution is not 
unilateral. It is a joint res-
ponsibility of the students, 
parents, teachers, Govern-
ment and political parties etc. 
Every institution should do 
its best to ensure sound 
arrangement for work and be 
prompt in redressing any 
legitimate grievances that the 
students may have. The head 
of the institution, particularly,

should be sympathetic and 
understanding. He should, at 
the same time, be also firm, 
that when the situation de-
mands it, the students who 
disturb the peace of the ins-
titution and do not observe the 
code of behaviour should have 
no place in an educational ins-
titution where young people 
are being trained in a discip-
lined way of life. There seems 
no reason why an educated 
person who has had better 
training than others at the 
expense of society should be 
dealt with differently by the 
law. It should be impressed 
upon the students that there 
are certain areas pertaining 
to the duties and responsibili-
ties of the institution which 
cannot be interfered with, as 
for instance, courses of study, 
examinations, academic stand-
ards, appointment of teachers 
etc.”

SHRI SAMAR GUHA: My specific 
question about police violation of the 
sanctity of Jadavpur University, of 
which our hon. Minister had the great 
privilege to be Vice-Chancellor 
once, and similar incidents occurring 
in various educational institutions in 
W. Bengal has not been answered. 
What steps are Government going to 
take to maintain the sanctity of edu-
cational institutions against police 
raid and police violence unimpaired?

DR. TRIGUNA SEN: The view of 
Government as regards police inter-
vention is that if at any time the in-
tervention of the police became neces-
sary in dealing with a violent situation 
in an educational campus, the entry 
of the police into the campus and their 
exit should, ordinarily, be at the re-
quest of the educational authorities..

SHRI MADHU LIMA YE: Why
ordinarily?

D R  TRIGUNA SEN: . . . .  who are
the best judge of the temper and gra
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vity of the situation, surely the 
teachers.

SHRI SAMAR GUHA: Neither In
Jadavpur nor in Uttarpara did the edu-
cational authorities ask for the police.

SHRI R. K. SINHA: The problem of 
indiscipline among students is only 
one problem. The other problem which 
has to be tackled sympathetically 
is the problem of the student commu-
nity in general in the country. For 
the last few years, all over the coun-
try we have seen student and youth 
agitations. Why not the Ministry help 
in setting up a National Union of 
Students where a national leadership 
of students emerges and helping them 
to have an outlook on life which might 
be useful to us? When they are left 
leaderless, it is outside parties and 
outside agencies, and sometimes anti-
national forces also, which take ad-
vantage of the situation. There is a 
lot of loss of property, discipline, 
morale etc. What is the opinion of 
the Minister on this?

DR. TRIGUNA SEN: The leaders of 
the Society, the heads of the institu-
tions and the teaching community 
should guide the students.

SHRI INDRAJIT GUPTA: This un-
fortunate incident which took place at 
Jadavpur, I mean the gherao of the 
Vice-Chancellor and other teachers, 
was based on an alleged grievance of 
the students regarding postponement 
of the exams. They wanted the 
exams, date to be postponed. The 
Minister is surely aware of the fact 
that a very large number of these 
student disturbances taking place in 
various parts of the country is based 
on similar types of grievances relating 
particularly to examinations, allega-
tions about setting papers, the ques-
tions themselves, the invigilators, the 
system of marking the papers and so 
on. Some of these grievances may be 
baseless, but some of them may have 
some basis of legitimate grievance. 
Particularly regarding all these 
matters connected with examinations, 
have Government or the Ministry got

any kind of proposal to go into this 
question, study it more intensively and 
see whether anything can be done to 
improve the situation?

DR. TRIGUNA SEN: We have 
studied most of the cases. As I have 
said, we have conveyed our opinion to 
all institutions and asked them to act 
accordingly. I do not think it is a 
legitimate grievance of students to 
postpone the date of examinations. I 
was always in contact over the tele-
phone. It is always only a few stu- 
den s who do not study who want 
postponement of the date of examina-
tion. I am happy that all the teachers 
were of the opinion tha4 demands of 
the students were not justified. They 
were united. The majority of the stu-
dents were also of the same opinion. 
If the teachers had remained in the 
room for a few hours, the gherao 
would have been dissolved by itself. 
It was not necessary to call the police.

SHRI INDRAJIT GUPTA: What re-
ply has he given? I had not said that 
that was a legitimate grievance.

MR. SPEAKER: He has said they
have studied it.

SHRI INDRAJIT GUPTA: I asked 
about the whole method and procedure 
of examinations, setting of papers etc. 
He did not reply to that. All he said 
was that they have forwarded the Edu-
cation Commission’s report to every-
body like a post office.

SHRI D. C. SHARMA: A bad example 
Is more infectious than a good example. 
This bad example of gherao has been 
set by the University of which our 
Education Minister was a Vice-Chancel-
lor. What is he going to do to see that 
the infection of gherao which was there 
so far as factories were concerned, and 
which had done a lot of damage, does 
not spread to any other University?

DR. TRIGUNA SEN: My experience 
is that there is gherao only when there 
Is party politics amongst members of
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the teaching staff, when they are divi-
ded. Then political parties also take 

advantage of the situation.

SHRI HEM BARUA: Gherao is a new 
instrument o f coercion evolved in the 
field of industrial relations. Now they 
.have shifted their field of operations to 
educational institutions. This is a very 
disturbing phenomenon in our educa-
tional life. In this context, besides send-
ing or forwarding copies of the Educa-
tion Commission Report to educational 
institutions like a good post office . . .

SHRI UMANATH: Bad post office.

SHRI HEM BARUA: ...or bad post 
office, did Government find out whether 
in anticipation of gheraos the Educa-
tion Commission made certain recom-
mendations? Have Government also 
^evolved any suggestions to ensure 
•discipline and cordial relations bet-
ween teachers and students in our 
eudcational institutions?

DR. TRIGUNA SEN: In many univer-
sities, they have joint councils of teach-
ers and students for dealing with prob-
lems that arise. There will be no diffi-
culty in such cases. But in some of the 
States where unfortunately they have 
invented this gherao business, there is 
some contamination in the educational 
institutions. But in the universities, 
where the teachers and students have 
got joint committees to deal with day- 
to-day problems so that there should 
not be any misunderstanding, it is 
working very well and, there is no 
problem of student unrest.

SHRI HEM BARUA: My question is 
not replied to.

DR. TRIGUNA SEN: I have answered.

MR. SPEAKER: Whether it is a good 
post office or bad post office?

SHRI HEM BARUA: Instead of acting 
as a good .or bad post office, has he him-
self evolved some policies to ensure 
discipline and also good relations bet-

w een the teachers and students?

DR. TRIGUNA SEN: Yes, I have done 
it in practice and I have discussed it 
with the Vice-Chancellors.

SHRI C. K. BHATTACHARYYA: It 
has appeared in the papers that after 
having been confined for long hours, 
the Vice-Chancellor, Registrar and 
other members of the staff at last de-
cided to break through the cordon and 
in that attempt, the Vice-Chancellor, 
Registrar and others were manhandl- 
led by the students and received in-
juries. I request the Education Minis-
ter to say whether what has been pub-
lished in the papers are facts.

DR. TRIGUNA SEN: What the hon. 
Member said is not correct. At about
2 O'clock, all the teachers met together 
and decided to support the Vice-Chan-
cellor and the teachers. Generally that 
does not happen in many institutions.

SHRI C. K. BHATTACHARYYA: It 
had not been contradicted either by 
the Education Department or the Vice- 
1 Chancellor.

DR. TRIGUNA SEN: How can you 
contradict everything that appears in 
the Press..........(Interruptions.)

MR. SPEAKER: He has stated that 
it is not true.

rf*r t h t  : w  f  &
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DR. TRIGUNA SEN: Yes, Sir, I had 
discussion with the members of the 
delegation who came from Bengal and 
it is a very good thing, perhaps for the 
first time the association of teachers of 
colleges also decried these activities of 
tie students and they came forward 
to have this consulative committees, 
and I approved of it. *T?T \3T"qr‘

^ T f  tfr ^  ?  If they establish this 
relationship between the teachers and 
students, I am sure the instrument of 
gherao that you had evolved will not 
be heard of in educational institutions.

q w ta rn  i r m :
VTvTsft if ^r% fasnrWt *rpff 
d R T P T  «T w iifa 5̂T ^tcft
| f i n #  q ffw ^T ^q- IRT ^ f^TR’
iftr i *+̂ t w r^n. ^

sTlili-H &ITT feTT t  f T̂T% SRPfcf
% vify-

s k i  f̂ ranrf̂ rrt w f t
^T5 E¥T fe n  3TPT; snfoflTSfl’ 

TR-'y w r t  sftr tt̂ tt 
^TdW<«r far ftrqn srnt frrcr if #  w n  
fe r  vnpft 3̂r t  sflr strtrt if ^ t t  ?

t To  : ff, % m  | i

SHRI HEM BARUA: Why should the 
Minister sit there? It is not his seat.

MR. SPEAKER: You can ask him 
after the House adjourns . . . ( Inter-
ruptions.)

*ft fWTfW :^ ^ F T 5 r^ € t -
^ 4,̂ 1 tl HNiqva

IJSTsft *TV* ^  fe ff  &
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DR. TRIGUNA SEN: It is a very 
good suggestion.

SHRI MANUBHAI PATEL: The hon. 
Minister says that this problem can be 
solved by the co-operation of students, 
parents, teachers and political parties. 
On the contrary, it is really the politi-
cal parties from outside the ranks o f  
students who try to exploit the student 
union. Will the Education Minister 
prepare a scheme and put some res-
trictions on such political parties which 
introduces trade unionism in the uni-
versities . . .(Interruptions.)

SHRI UMANATH: In Madras, Kam- 
raj is doing that.

DR. TRIGUNA SEN: I do not think
I will have that opportunity when poli-
tical parties will listen to my order.

SHRI A. K. KISKU: Gherao in ai> 
educational institution is a very serious 
matter. It goes into breaking the 
morale of the institution. The Minister 
has indicated that he has consulted the 
Vice-Chancellors. May I know from 
him whether he would like to have a 
convention of the Vice-Chancellors and 
political leaders, so that some way can 
be found out to stop permanently ghe- 
raos in educational institutions?

Oral Answers 2154

DR. TRIGUNA SEN: He was Educa-
tion Minister of West Bengal for some 
time. It was his suggestion and I told 
him that he could meet the opposition 
members and come to a decision. I 
am waiting for his experience.

APRIL 4, 1968
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SHRIMATI SUSHILA ROHATGI: 
Gherao is just a symptom oi the frus-
tration and economic instability among 
the students. Is the minister prepared 
to form immediately an institute or 
directorate of youth in which the saner 
and balanced section will be prepared 
to harness the energies of the younger 
generations and to bring the Govern-
ment and the youth together on a cons-
tructive basis?

DR. TRIGUNA SEN: We have asked 
the universities to appoint directors of 
youth welfare and many universities 
have done so. They are trying their 
best to improve the situation. We find 
also in several institutions that the 
saner section of students who are in a 
majority, are trying to assert them-
selves.

to t*  : f i s n f W  ir
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DR. TRIGUNA SEN: It is very bad 
if it has happened anywhere. If the 
hon. member gives me the information, 
surely I will do whatever is possible. 
It is absolutely wrong.

SHRI BEDABRATA BARUA: While 
politicians have to take their share of 
the blame for the indiscipline in the 
universities, will the minister kindly 
give us an assessment about the influ-

ence of academic politics on the indi*" 
cipline of the students?

DR. TRIGUNA SEN: Academy poll-
tics?

SHRI BEDABRATA BARUA: Yes; I 
mean the governing bodies of the uni-
versities like the senate and the 
syndicate.

DR. TRIGUNA SEN: They play fr 
great role; you know it better.

«ft r it t  : ^
t  fir if *ft Tftm vt

*ft fftr «rfw hr Przrntff
'dti if iixtv I VRT f̂t
cctr if fir srn: ̂ ftf

Q fî TT ift T̂RTT eft qfEVhT
fi^rpff if f  sftr f w v
tft ^  ^  *r̂ t tt jftra % ^ r -  
shr ^  |  i *f?ft T^t^r ^

tw  | fir m w rm w  f̂̂ nT ftrenv f̂f 
% ^R nprfW f % f^niT snh: ^ 3TRt i 

*Tfi>*T “HTOKWTT” % ^ r i f  eTC
jfircr % ^rfer | i if
w  w zztx ?r̂  f^r^d fir
fW tW  *TT STTT T̂TTT
% ^ h : Tf^r fi*ft ftrerr if
5TRhft ? ^TWR WX % f̂ TTT #qTT

eft <*t>i < 4 1̂1 
% f̂ ITT ^znx ^ fi? XFTZ fi)#t ffRT

if fi^ft ftrarr #^rr if eft ?̂r
Tt vfiwntef: v»iqTq T̂T ^  f% ^  w t
fiRT T̂TTT iff ?

DR. TRIGUNA SEN: My viewpoint 
is very clear. The responsibility o f 
maintaining discipline in an educational 
institution rests with the head of the 
institution and the teachers. They 
must deal with all problems of indisci-
pline in the institution itself and 
should not ask for police help. Bufl 
if there is an exceptionally violent 
situation, well, perhaps the head of
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the institution is best suited to decide 
•to take the help of the police.

n r : ^

^  ^ I

SHRI BAL RAJ' MADHOK: There 
.«re two kinds of problems—there are 
rproblems concerning the amenities and 
welfare of students and there are aca-
demic problems. May I know whe-
ther it is not a fact that, apart from 
having the final word in academic mat-
ters, our educational administrators 
have taken to adopting a bureaucratic 
attitude in regard to those problems 
which concern student amenities and 
student welfare and it is this kind of 
bureaucratic attitude and the lack of 
touch between the Vice-Chancellors 
and Principals with the boys on equal 
terms—they think that they are big 
bosses and that they must not deal 
with the students directly—that is the 
real cause for this worsening situation 
in regard to student indiscipline? Is 
It not a fact that even in the ancient 
times, even in the Nalanda University, 
non-administrative matters were left 
to the students and the Acharyas re-
tained only academic control? Will 
this practice be adopted in our country 
now also and the administrators of the 
universities will be told that they will 
deal only with academic matters and 
on all matters concerning student wel-
fare and student amenities they will 
deal with the students on equal terms?

DR. TRIGUNA SEN: I agree with
Shri Madhok. Wherever there is a 
trouble I always tell them that there 
Is something wrong with the adminis-
tration. It is known to all of us. Do 
you think that it is necessary for us to 
tell people like you that the adminis-
tration should run like this and that 
you should have sympathy for the stu-
dents? There is no use of giving these 
lectures to elders and administrators.

MR SPEAKER: Now, Papers to be 
laid on the Table. Shri Hath!.

«i> wr£ sfrfrsr %

3 P  W  t ...............

MR. SPEAKER: It is too late. I have 
passed on to the next item.

snf TTsft 1

MR. SPEAKER: It has already been 
answered.

WRITTEN ANSWERS TO QUESTIONS

Construction ol tube-wells and drilling 
of wells

♦1049. SHRI G. C. DIXIT: Will the 
Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether the Government of 
Madhya Pradesh have approached the 
Central Government for assistance for 
executing a scheme for the construc-
tion of tube-wells and drilling of wells 
every year from 1960 to 1967 in various 
parts of Madhya Pradesh for drinking 
water supply and for cultivation;

(b) if so, the amount of assistance 
sought by the Madhya Pradesh Govern-
ment from the Centre; and

(c) the action taken by Government
thereon? _

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT 
AND COOPERATION (SHRI ANNA-
SAHIB SHINDE):

(a) to (c). The State Government 
of Madhya Pradesh sought approval of 
the Government of India to the utili-
sation of Tribal Development Block 
Funds to the extent of Rs. 180 lakhs 
for sinking 2,500 wells (open wells and 
tubewells) for drinking water purpose 
in about the same number of villages 
over a period of 5 years, commencing 
from 1966-67. The proposal was 
agreed to.




